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week of October, 1970 and the patients 
who were supplied these medicines at the 
Dispensary ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) No, Sir. 

(b) Does not arise. 

(c) A Statement containing the requi· 
site information is laid on the Table of 
the House. [Placed in Library. See No. 
LT .. 4281/70) 

Rules aad Coad tioas For Admissioa 10 
Medical Colleges 

994. SHRI DHIRESWAR KALITA: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS. 
HOUSING. AND URBAN DEVELOp. 
MENT be pleased to state : 

(a) the previous and Ihe present rules 
for admitting students in the Post·graduate 
study in Medicine and Surgery under 
Delhi University; 

(b) whether Goverment have approved 
any preferential treatment in post·graduate 
admission to one who has passed MBBS 
from Delhi University; 

Ic) whetoer students who applied ful· 
filling all previous rules and conditions 
from Safdarjung Medical Institute belon· 
ging to Manipur are deprived of the 
facility to get the a •. nission in post·gradu· 
ate study under the present rules; and 

(d) if so. the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (SHRI 
D. S. MURTHY) : (a) In the previous 
rules for admitting students for post·gradu· 
ate study in Medicine and Surgery under 
the Delhi University, a weightage of upto 
5% marks was being given to students who 
had done their House jobs in the Maulana 
Azad Medical College and Lady Hardinge 

Medical College and recognised hospitalsl 
Institutions, for the purpose of preparing 
the merit list. 

The presont rule which has been intro. 
duced from this yeer lays down that seat. 
should be reserved for students who 
passed MBBS Examination from Delhi and 
other Universities on the following basis: 

(I) 25% of the total seats available in 
an academic year should be made 
available for the September 
Session and 75% for the March 
Session. 

("2) Out of the 2S% seats for the 
September Session. SO% should be 
offered to students who passed 
their MBDS Examination from 
the DeUU University and S9<>10 
should go to students from other 
Indian Universities. 

(3) Out of 75% seats for the March 
Session, 75% shOUld be offered to 
students· who pass their MDDS 
Examination from the Delhi 
University and 25% to students 
who pass their MBBS Examination 
from other Indian Universities. 

(b) The Delhi University, bemg an 
autonomous body, is competent to make 
necessary rules for post'graduate admi. 
ssions, without approaching the Govern. 
ment of India for approval. Therefore, the 
question of the Government approving the 
University's preferential treatment in post. 
graduate admission for MBBS candidates 
of the Delhi University does not arise. 

(C) No. Sir. The merit list is prepared 
in respect of States and Union Territories 
subject, however, to the present rules of 
post·graduate admissions as detailed in 
aaswer to part (a) of this question. 
Admissions are made strictly in order of 
merit out of the merit list. 

(d) Question does not arise. 

Drinking eWe!er for Urban and RIII'III 
Areas in the Country 

995. SHRI H. N. MUKERJEE : Will 
the Minister of HEALTH AND FAMILY 
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PLANNING AND WORKS, HOUSING' 
AND URBAN DEVELOPMENT be 
pleased to state : 

(a) the present position regarding the 
provIsIon for drinking water for our 
population in the urban areas and in the 
rural areas of India; 

(b) what, if any bas been the quantum 
of improvement in tbis regard during the 
Gandhi Centenary year; and 

(C) by what time adequate provision 
of drinking water for our people will be 
made? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) Out of 2452 
towns and cities in the country, 1153 had 
drinking water facilities on 31-3-1969. 
According to the information received 
from the States, out of 5.6 lakh villages, 
about 10,839 villages had piped water 
supply as on 31-3-69. 

(b) The requisite information is not 
available and being collected from the 
various States and Union Territories. 

(C) It is not possible to indicate any 
definite period for adequate provbion of 
drinking water in the whole of the country 
as it depends upon the resources availa-
ble. 
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Examination for the Registration of 
Foreign Medical Graduation USA 

997. SHRI BHOGENDRA JHA: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state : 

(a) whether it is a fa"t that 75;) Indian 
doctors are sitting in this year's examina-
tion at Colombo, Ceylon, conducted by 
the Education Foundation for the Registr-
ation of Foreign Medical Graduation, 
U.S.A., as reported in the daily Patriot 
dated the 19th September, 1970; and 

(b) whether this is being done in viol-
ation of the ban imposed by Government 
of India to prevent brain drain: and 

(e) if so, the manner and method of 
those doctors going to Ceylon and Govern-
ment's reaction thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY): (a) Government have 
no information in this regard. 

(b) Yes. 

(c) Because of the liberalisation in 
travel to foreign countries. any Indian can 
travel abroad without 'P' form if be bas 
not so during the last three years. Parti-
cularly for Ceylon, there were, even before 




